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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 01.09.2025 (MONDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 
 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
1.  Comp App (AT) (CH) 

(Ins) No. 418/2025 

For Additional Docs 

IA No. 1198/2025 

MS Biotech Pvt Ltd 

Vs 

Dr. Kondapalli Venkat 

Srinivas, Liquidator of 
Veda Biofuel Ltd 

 

Mr. TK Bhaskar  

2.  Comp App (AT) (CH) 

(Ins) No. 420/2025 

 

Ramakrishnan 

Sadasivan, RP of 

Connect Wind (India) 

Pvt Ltd 

Vs 
MRF Ltd 

Mr. J Manivannan  

3.  Comp App (AT) (CH) 

(Ins) No. 421/2025 

For Stay 

IA No. 1201/2025 

State Bank of India 

Vs  

ICICI Bank Ltd &  

2 Ors 

 

Mr. ML Ganesh  

4.  Comp App (AT) (CH) 

(Ins) No. 422/2025 

For Stay 

IA No. 1202/2025 

State Bank of India 
Vs  

ICICI Bank Ltd &  

2 Ors.  

 

Mr. ML Ganesh  

5.  Comp App (AT) (CH) 

(Ins) No. 385/2025 

For Stay  
IA No. 1128/2025 

Laji Joseph  

Vs  

The South Indian 
Bank  

WITH 

Mr. Arun C Mohan  

6.  Comp App (AT) (CH) 

(Ins) No. 386/2025 

For Stay  

IA No. 1130/2025 

Joys Laji  

Vs  

The South Indian 

Bank 

Mr. Arun C Mohan  

 

For Orders 
(Request for adjournment in Item No. 7 will not be entertained) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
7.  Comp App (AT) (CH) 

(Ins) No. 129/2022 

For Exemption  

IA No. 307/2022  
For Stay  

IA No. 308/2022 

Nandamuri 

Meenalatha, Erstwhile 

Director of Vantage 

Spinners Pvt Ltd  
Vs  

The Cotton 

Corporation of India 

Ltd & Anr 

 

Mr. Avinash Krishnan 

Ravi 

Mr. Anirudh Krishnan 

R1 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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8.  Comp App (AT) (CH) 

(Ins) No. 70/2025  

For Direction  
IA No. 224/2025 

Umesh Jhetwani  

Vs  

State Bank of India & 
Anr.  

WITH 

Mr. Y Suryanarayana Mr. VVSN Raju- R1 

9.  Comp App (AT) (CH) 

(Ins) No. 71/2025  

For Stay  

IA No. 225/2025 
 

Defective IA 

Umesh Jhetwani  

Vs  

Vamsi 

Khambammettu, 
Liquidator of Meena 

Jewellers Exclusive 

Pvt Ltd & 5 Ors.  

WITH 

Mr. Y Suryanarayana Mr. VVSN Raju- R1 

10.  Comp App (AT) (CH) 

(Ins) No. 74/2025  

For Direction  
IA No. 232/2025 

 

Defective IA 

 

Umesh Jhetwani  

Vs  

State Bank of India & 
3 Ors.  

WITH 

Mr. Y Suryanarayana Mr. VVSN Raju- R1 

11.  Comp App (AT) (CH) 

(Ins) No. 82/2025  
For Additional docs. 

IA No. 238/2025 

 

State Bank of India  

Vs  
Umesh Purshoram 

Jethwani & Anr 

Mr. VVSN Raju Mr. Y Suryanarayana 

R1 

12.  Restoration App No. 

22/2025  

in  

Restoration App No. 

11/2025  

in  

Comp App (AT) (CH) 

No. 900956/2024  

For Condone Delay  
IA No. 947 & 948/2025 

Delta Finster Ltd &  

3 Ors 

Vs  

Muhammed Abdul 

Jabbar Arackal & 3 

Ors 

Mr. Sandeep Kumar 

Ambalavanan 
Ms. Siji Abraham  

Mr. CS Yogindunath, 

PCS R1- R3 

 
For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
13.  TA (AT) No. 192/2021 

(Comp App (AT) (Ins) 

1405/2019) 

Geetha Sugars  

Vs  

The Indian Sugars 
and Refiners Ltd. 

 

Mr. Mithun Shashank  

14.  Comp App (AT) (CH) 

(Ins) No. 290/2023 

Jain Irrigation 

Systems Ltd.  

Vs  

EID Parry (India) Ltd. 

 

Mr. BSV Prakash 

Kumar 

S Ramasubramaniam 

& Associates 

15.  Comp App (AT) (CH) 
No. 42/2024  

For Stay  

IA No. 735/2024 

Vijaya Hospitality and 
Resorts Ltd  

Vs  

Saira Thampi Krishna 

& 9 Ors 

 

Mr. CV Shailandran Mr. K Shaj R1  
Mr. Roshan Atiq  

R4 R6 R9 R10 

16.  Comp App (AT) (CH) 
No. 93/2025  

For Urgent Hearing  

IA No. 883/2025  

For Stay  

IA No. 884/2025 

 

Kovai Purani Finance 
Pvt Ltd & 4 Ors.  

Vs  

S. Narayanaswamy 

Ms. S Manjula Devi Mr. Prithvi Raj JS 
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17.  Comp App (AT) (CH) 

No. 100/2025  

For Stay  
IA No.1062/2025  

For Direction  

IA No. 1061 & 

1063/2025 

 

Manimegalai 

Unnikrishnan  

Vs  
JSM Aggregates and 

Sands Pvt Ltd & Anr  

WITH 

Ms. V Srimathi  

18.  Comp App (AT) (CH) 
No. 101/2025 

Manimegalai 
Unnikrishnan  

Vs  

JSM Aggregates and 

Sands Pvt Ltd & 3 Ors 

Ms. V Srimathi  

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

19.  TA (AT) No. 52/2022 
(Comp App (AT) No. 

343/2019) 

Medi Projects Pvt Ltd 
Vs  

Cauvery Medical 

Centre Limited & 14 

Ors 

Mr. R Sivaraman Mr. Goutham 
Shivshankar- R2 & 

R5 

20.  Comp App (AT) (CH) 

No. 7/2022  
For Exemption  

IA No. 53/2022  

For Urgent Listing  

IA No. 54/2022  

For Stay  

IA No. 55/2022 
 

PM Johny  

Vs  
KJ Paul & 8 0rs 

Mr. Sriram 

Venkatavaradan 

Mr. Prasad 

Vijayakumar- R1, R3 
Dr. KS Ravichandran 

R2  

Mr. Mohan Pulickkal 

R5, R9 

21.  Comp App (AT) (CH) 

No. 106/2022 

PM Johny  

Vs  

KJ Paul & 3 Ors. 

Mr. Sriram 

Venkatavaradan 

Mr. Prasad 

Vijayakumar  

Dr. KS Ravichandran 

R1- R3 

22.  Comp App (AT) (CH) 

(Ins) No. 171/2022 

Employees’ Provident 

Fund Organization  
Vs  

G Madhusudanan 

Rao, Liquidator of 

Servomax India Pvt 

Ltd 

WITH 

Mr. MS Viswanathan Ms. Mumaneni Vazra 

Laxmi 

23.  Comp App (AT) (CH) 
(Ins) No. 172/2022 

Employees’ Provident 
Fund Organization  

Vs  

G Madhusudanan 

Rao, Liquidator of 

Servomax India Pvt 
Ltd 

 

Mr. MS Viswanathan Ms. Mumaneni Vazra 
Laxmi 

24.  Comp App (AT) (CH) 

(Ins) No. 366/2022 

For Exemption  

IA No. 853/2022 

 

Ashish Arjun Kumar 

Rathi, Liquidator for 

Ind Barath Power Ltd.  

WITH 

Mr. Bhagavath 

Krishnan 
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25.  Comp App (AT) (CH) 

(Ins) No. 127/2021 

For Stay  
IA No. 225/2021  

For Exemption  

IA No. 226/202 

Power Finance 

Corporation Ltd &  

2 Ors  
Vs  

Ashish Arjun Kumar 

Rathi, RP (Now 

Liquidator)Ind–Barath 

Power (Madras) Ltd & 
13 Ors  

WITH 

Mr. Deepak Khurana Mr. Bhagavath 

Krishnan - R1  

Mr. DVAS Ravi Prasad 
R3,R6, R8, R10- R12 

& R14  

Mr. VVSN Raju R9 

Mr. Shashank 

Agarwal R12  
Mr. Narendar Naik 

R13 

26.  Comp App (AT) (CH) 

(Ins) No. 193/2021 

For Exemption  

IA No. 393/2021  

For Urgent Hearing 
 IA No. 192/2023 

Ashish Arjun Kumar 

Rathi, Liquidator of 

Ind-Barath Power 

(Madras) Ltd  

Vs  
Kanumuru Raju 

Raghu Rama Krishna 

& 12 Ors. 

 

Mr. Bhagavath 

Krishnan 

Mr. DVAS Ravi Prasad 

R1-R6, R9- R11, R13 

Mr. Kumar Anurag 

Singh- R7  

Mr. VVSN Raju R8 
Mr. Anant Merathia 

R12 

27.  Comp App (AT) (CH) 

(Ins) No. 380/2022 
For Stay  

IA No. 897/2022 

Corporation 

Transstroy OJSC  
Vs  

Dr. G.V. Narasimha 

Rao & Anr.  

WITH 

Mr. Raja Shekar Rao 

Salvaji 

Mr. Pradeep Joy- R1 

Ms. Harshini 
Jhothiraman- R2 

28.  Comp App (AT) (CH) 

(Ins) No. 398/2022 
For Stay  

IA No. 948/2022  

To Dispense with  

IA No. 949/2022 

Leave to file  

IA No. 950/2022 
 

Corporation 

Transstroy OJSC  
Vs  

Dr. G.V. Narasimha 

Rao & Anr 

Mr. Bikki Raveendra 

Babu 

Mr. Pradeep Joy- R1 

Ms. Harshini 
Jhothiraman- R2 

29.  Comp App (AT) (CH) 

(Ins) No. 52/2023 

Leave to file  

IA No. 183/2023  

To dispense with  
IA No. 184/2023 

C Ganapathy  

Vs  

KN Rajkumar, 

Suspended Director of 

Corporate Debtor & 
10 Ors.  

WITH 

Mr. S Murugan Mr. Sandeep Kumar 

Ambalavanan- R9 

R11 

30.  Comp App (AT) (CH) 

(Ins) No. 63/2023 

Leave to file  

IA No. 231/2023  

To dispense with  
IA No. 232/2023 

N Krishnan  

Vs  

KN Rajkumar, 

Suspended Director of 

Corporate Debtor & 
10 Ors.  

WITH 

Mr. S Murugan Mr. Sandeep Kumar 

Ambalavanan- R9 

R11 

31.  Comp App (AT) (CH) 

(Ins) No. 64/2023 

Leave to file  

IA No. 234/2023  
For Additional docs  

IA No. 235/2023  

To dispense with  

IA No. 236/2023 

 

D Ramjee  

Vs  

KN Rajkumar, 

Suspended Director of 
Corporate Debtor & 

10 Ors 

Mr. S Murugan Mr. Sandeep Kumar 

Ambalavanan- R9 

R11 

32.  Comp App (AT) (CH) 

(Ins) No. 125/2023 
For Urgent Listing  

IA No. 425/2023  

For Stay  

IA No. 426/2023 

 

Sutanu Sinha, 

Liquidator of IVRCL 
Ltd  

Vs  

Litostroj Power D.O.O  

WITH 

Mr. Nithyavendhan K Mr. Arun Karthik 

Mohan 
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33.  Comp App (AT) (CH) 

(Ins) No. 224/2023 

Litostroj Power D.O.O. 

Vs  

IVRCL Limited & Anr 
 

Mr. Arun Karthik 

Mohan 

Mr. Nithyavendhan K 

34.  Comp App (AT) (CH) 

(Ins) No. 188/2023 

For Directions  

IA No. 605/2023  

For Exemption  
IA No.606& 607/2023 

Sukakumar Puvi 

Kumar, Suspended 

Director of Kavi 

Protein and Feed Pvt 

Ltd 
Vs  

Pavitra Vyas, RP of 

Kavi Protein and Feed 

Pvt. Ltd. & 2 Ors 

 

Ms. Kinjal Goyal Mr. Raghuram 

Cadambi R1  

Mr. S Karunamoorthy 

R2  

Mr. Ramaswamy 
Meyyappan - R3 

35.  Comp App (AT) (CH) 

(Ins) No. 281/2023 
For Stay  

IA No. 859/2023  

For Exemption  

IA No. 860/2023 

Tamil Nadu 

Generation and 
Distribution 

Corporation Limited  

Vs  

Anuradha Bisani, 

Liquidator of Lanco 
Infotech Ltd 

 

Mr. ST Raja Ms. Anuradha Bisani 

36.  Comp App (AT) (CH) 

(Ins) No. 369/2023 

Navneet Chaurasia  

Vs  

Anuradha Bisani, 

Liquidator of Lanco 
Infratech Ltd.  

WITH 

Mr. Sriram 

Venkatavaradan 

Ms. CS Anuradha 

Bisani 

37.  Comp App (AT) (CH) 

(Ins) No. 456/2023 

Navneet Chaurasia  

Vs  

Lanco Infratech Ltd. 

Through Anuradha 

Bisani, Liquidator  
WITH 

Mr. Sriram 

Venkatavaradan 

Ms. CS Anuradha 

Bisani 

38.  Comp App (AT) (CH) 

(Ins) No. 457/2023 

For Direction  

IA No. 1429/2023 

Navneet Chaurasia  

Vs  

Lanco Infratech Ltd. 

Through Anuradha 

Bisani, Liquidator 
 

Mr. Sriram 

Venkatavaradan 

Ms. CS Anuradha 

Bisani, Liquidator 

39.  Comp App (AT) (CH) 

No. 13/2024 

BRS Health and 

Research Institute Pvt 

Ltd  

Vs  

Dr. Bavaguthu 

Raghuram Shetty &  
2 Ors 

 

Mr. K Gaurav Kumar Ms. I. Kalaivani, PCS 

R1-R3 

40.  Comp App (AT) (CH) 

(Ins) No. 289/2024 

Metabion 

International AG  

Vs  

Trivitron Healthcare 
Pvt Ltd 

 

Mr. Ashwin Shanbhag Mr. S Sathiyanarayanan 
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02.00 PM 

Note: After the matters listed at 02.00 pm, the regular Cause list will continue.  

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 
41.  Comp App (AT) (CH) 

(Ins) No. 225/2022 

For Stay  

IA No. 483/2022 

Sripriya Kumar 

Liquidator of Gemini 

Arts Pvt Ltd  

Vs  
K Bharathi & 4 Ors  

WITH 

Mr. NP Vijaykumar Mr. Dwarakesh 

Prabhakaran- R1  

Mr. Shubharanjani 

Ananth R4  
Mr. NP Vijaykumar 

R5 

42.  Comp App (AT) (CH) 

(Ins) No. 241/2022 

Kotak Mahindra Bank 

Ltd  

Vs  

K Bharathi & 5 Ors  

 
WITH 

Mr. H Karthik 

Seshadri 

Mr. Dwarakesh 

Prabhakaran-R2  

Ms. Shubha Ranjani 

Ananth R3, R5  

Mr. NP Vijaykumar 
R6 

43.  Comp App (AT) (CH) 

(Ins) No. 243/2022 

Kotak Mahindra Bank 

Ltd.  

Vs  

Sripriya Kumar 

Liquidator of Gemini 
Arts Pvt Ltd & 5 Ors  

WITH 

Mr. H Karthik 

Seshadri 

Mr. Dwarakesh 

Prabhakaran-R2  

Ms. Shubha Ranjani 

Ananth R3, R5  

Mr. NP Vijaykumar 
R6 

44.  Comp App (AT) (CH) 

(Ins) No. 244/2022 

Kotak Mahindra Bank 

Ltd  

Vs  

Sripriya Kumar 
Liquidator of Green 

Gardens Pvt Ltd & 4 

Ors  

WITH 

Mr. H Karthik 

Seshadri 

Mr. NP Vijaykumar 

R1  

Mr. Dwarakesh 

Prabhakaran- R2  
Ms. Shubharanjani 

Ananth-R3, R5 

45.  Comp App (AT) (CH) 

(Ins) No. 252/2022 

For Direction  
IA No. 521/2024  

For Additional Docs 

IA No. 533/2024 

Sripriya Kumar, 

Liquidator of Green 

Gardens Pvt. Ltd.  
Vs  

K Bharathi & 4 Ors.  

WITH 

Mr. NP Vijaykumar Mr. Dwarakesh 

Prabhakaran- R1  

Ms. R Sowmya R2- R4 

46.  Comp App (AT) (CH) 

(Ins) No. 253/2022 

Kotak Mahindra Bank 

Limited  

Vs  
Komma Reddy Tarun 

Kumar, Director, Green 

Gardens Pvt Ltd &  

2 Ors.  

WITH 

Mr. H. Karthik 

Seshadri 

Ms. Shubharanjani 

Ananth - R1  

Mr. NP Vijaykumar 
R2 

47.  Comp App (AT) (CH) 

(Ins) No. 254/2022 

Kotak Mahindra Bank 

Ltd.  
Vs  

K. Bharathi & 5 Ors.  

 

WITH 

Mr. H. Karthik 

Seshadri 

Mr. Diwarakesh 

Prabhakaran- R1  
Mr. NP Vijaykumar 

R2, R4  

Mr. Thriyambak J 

Kannan- R3, R5  

Ms. Subharanjani 
Ananth- R6 
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48.  Comp App (AT) (CH) 

(Ins) No. 278/2022 

For Additional Docs 
IA No. 532/2024 

Sripriya Kumar, 

Liquidator of Green 

Gardens Pvt. Ltd.  
Vs  

Komma Reddy Tarun 

Kumar, Director, Green 

Gardens Pvt Ltd & Anr. 

WITH 

Mr. NP Vijaykumar Ms. Subharanjani 

Ananth- R1 

49.  Comp App (AT) (CH) 
(Ins) No. 349/2023 

For Stay  

IA No. 1063/2023 

Vanbey Holdings Pvt 
Ltd  

Vs  

K. Bharathi & 2 Ors.  

 

WITH 

Mr. Najeeb Usman 
Khan 

Mr. Dwarakesh 
Prabhakaran- R1  

Mr. NP Vijaykumar 

R2  

Mr. Karthik Seshadri 

R3 

50.  Comp App (AT) (CH) 

(Ins) No. 355/2023 
For Stay  

IA No. 1080/2023  

For Urgent Hearing  

IA No. 930/2025 

Vanbey Holdings Pvt 

Ltd  
Vs  

K. Bharathi & 2 Ors 

Mr. Najeeb Usman 

Khan 

Mr. Dwarakesh 

Prabhakaran- R1  
Mr. NP Vijaykumar 

R2  

Mr. Karthik Seshadri 

R3 

 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video 

should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for 

hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic 

MUTED.  

4. Detailed instructions for joining video conferencing are made available at:  

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 
 

                                                   By order of Hon’ble Member (Judicial) 

                                                    Chennai Bench 

Copy to:  

1. Notice Board 

2. Website: www.nclat.nic.in 
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